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ORAL ANSWERS TO QUESTIONS

Cottdition of National Highways in Assam,
Rajasthan and M.P.

*301. SHRI SHIV CHARAN SINGH:
Wm the Minister of  SURFACE
TRANSPORT be pleased to
state:

(a) whether it; is a fact that condi
tion of National Highway leading
to-and passing through Assam,
Rajasthan and Madhya  Pradesh is
pitiable; and

(b) if so, the details of the steps/
efforts tJdce,n.lconteinplated to improve
the highways? o

THE MINISTER OF SURFACE
TRANSPORT (SHRI T. G. VEN-
KATRAMAN: (a) No, Sir.

(b) National Highways are being
maintained in traffic worthy condition within
available resources. Further, imprpvenjent
works such a,s widening,, strengthening,
reconstruction of weak .and nai;row bridges
and geome-' trifi imprpverrients etc; are also
being cirtied out in a phased manner sub-ject
to the availabifity of funds, traffic' needs .and
Interrse priority.
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to Questions 10
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SHRI T. G. VENKATRAMAN: MADAM
I could not gathec anything from what Ite has
said.

THE DEPUTY CHAIRMAN: I will ten
you what he has said. When you distribute
mcmey, why is there differntitaion?
(Ibterruptions).

SHRI T. G. VENKATRAMAN: I would
like to submit that the alto-sation of fuads in
the First Piaa was 1.4 and now is is 0.4.
Therefoise, the alloctionsof funds, in the
bndget has gone down from First Plan to
Eighth Plan. We distribute funds on the basis
of availability of funds and also on the basis of
projects approved We are doing the work.
There is no questions of stepmctherly treat-
naseot to any State. Actually fands are. hwing
allocated as per the pio-

SHRI SHIV CHARAN SINGH: What is
the criterion? This is the last year of the Plan.
What is the crtterron of cRstributing funds?

SHRI T. G. VENKATRAMAN: Our
criterion is, we are giving im”tt-ance to
economy, we are giving importance to roads.
We prepare Plaos aofl ptogcammes and
accordingly funi.ls are allocated every year.
There is pao discrijmination against State,
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to Questions 12

Mr. Dave, do you' think he is not capable to
put a question?
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SHRI T. G. VENKATRAMAN There is
no increase at all. as I have already stated...
{Interraptions)

THE DEPUTY CHAIRMAN: He does not
eome from Karnataka. He comes from Tamil
Nadu... (Inter-ruptions)..
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SHRI T. G. VEMKATRAMAK-Madam,
thece. is no basis for this apprehension. As
you have plainly put it,. after the. programme
is appro-ved, we, are going ahead. with it. If
sufficient fusds are availble We with be able
to comply with his request.
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SHRIT. G. VECATRAMAN-
Madam, I have already answered this
question. Everytkimg depends on funds.
Fundiing has gone down.  we]
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to Questions 14

have. already passed a msohiikin and 1 am
banking upon it. A resolntion to levy four per
cent cess on diesel and petrol is cheoe. If thae
comes, ertainly I will be . to eblige all my
friends

SHRI BRATIN SENGUPTA: Ma-dam 1
sam very sorry with the state-mejtC of the
Miniistry. If I am wrong I want to be
corrected. So far as my information goes,
Highway 31 is the ligeline for the entire
Nortft-East. It teads to North-East and it
passes through north East. But a part of thet
Toad is in a dilapidated csmda-tirani and it
has Eemadned so fer many years. But the
reply to the cpsstion is that it is perfectly
okay. Is it true that National Highway 31
which- connects National Highways 39 and
51 and which leads to Nagaland and Dimapur
is in a very bad conditioa'?

SHRI T. G. VENKATRAMAN: It is not
correct. 1 have, already answered that
Question. There are some stretches, where the
road is had But we are mairrtaining it
accorcding to available funds.

SHRI SIKAMDEIt BASCHT 1 beg wour
pardon I ant not interfering . But to say that
because finances are not available, we
continue with bad toads is not right. What is
this? This is not righr. Your Ministry may

be in difficulty as. far as thiancES are
concerned. But how can you say that because
finances are not coming, you are not goine to
renair the road? SHRI T.
G.VENKATRAMAN: I am'sorrv, I have not
been oroper-Tv understood. I have already
submitted that there IS a ffinanchd' CHMKA
and T am trvintt mv best to g"t finances. Tf it
is. given. I will be able to do this work. That
is what

I am saving,
SHRI SIKANDER BAKHT I am
objecting, to that very fact. It is
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your 'responsibility to
toads.

provide  proper

SHRI T. G. VENKATRAMAN: Sir, I am
taking all responsibility for providing roads
provided I get the funds.

THE DFPUTY CHAIRMAN:
Let us wait till we get the funds.
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THE DEPUTY CHAIRMAN: If he
feels that he is correct, then why should you
object .to his thanking the Govermemet ;At
least allow him
to speak

SHRI SUSHIL KUMAR SAM-
BHAJIRAO SHIDE:You, ,are. sup. purting ]
knowthat.. Sometimes I ijeeds his support.-bai
many, a time Idont need his,support.,
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THE DEPUTY CHAIRMAN: I can j;call
someooe; else. He will send you a very
lengthy. answer when he gets the information.
Now I can call another Member. I am sure
you don't have the infomation because he put
some other question. If you have the
infomiation, please give if. If you dont have
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SHRIT. G. VENKATRAMAN:

Madam, I will be able to answer his question.
We have already enunciated a policy saying
that with regard to roads that are covering
municipal-ties and corporations, if they are
abutting National Highways, we will take
them over and we will do it. That is the
policy. With regard to encroachment it is
correct that it is in the interest of the State
Government to see that all our National High-
ways are not encroached upon. But We are not
properly looking into it. I am bringing without
any further delay a piece of legislation to
remove encroachment and to have an easy
access. | am taking it up in the next session.
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SHRIT. G. VENKATRAMAN:
Madam, this is a general question. I would
have been able to answer him if his question
had been a specific one. With regard to
schemes in UP, my submission is that certain
grants have been made. I can give those
figures. In 1992-93. . {Interruptions) ..

SHRI RAM GOPAL YADAV:1
wanted to know about the new national
highway projects.

SHRI T. G. VENKATRAMAN: Madam,
some new national highways were sanctioned.
But they are awaiting funding. I will do it as
soon as the funds come.

[13 AUG. 1997]

to Questions 18
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SHRI T. G. VENKATRAMAN: Madam, I
want a separate notice for this question.
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SHRIT. G. VENKATRAMAN:
Madam, me hon. friend is harping on a point.
.. {Interruptions)...

31, Irerdt f. FAR : T@IforR Yo WId W
WTARHR, AT o T §all 8, I8 F1 87

THE DEPUTY CHAIRMAN:
Please don't interrupt the Minister. Roads
always cross through different States. We
cannot separate them.

SHRIT. G. VENKATRAMAN:
Madam, the apprehension and  mis-
anderstanding of the learned Member is that
there is discrimination in the allotment of
funds. There is absolutely no discrimination.
We are doing it as per norms and programmes
and within the fund availability. Therefore,
there is no discrimination. The hon. Member
can rest assured. I am for equal treatment of
all States.

SHRI RAGHAVII: My apprehen,
sion is supported by {acts.. .(Interrup-
tions)...

[ RAJYA SABHA |

to Questions 20
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This is not a good sign.

THE DEPUTY CHAIRMAN: I said it
already. Roads always cross through different
States.

DR. ALLADIP. RAJKUMAR:
But that differentiation should not be there.

THE DEPUTY CHAIRMAN:
National highways cannot be there for one
State.

DR. ALLADIP. RAJKUMAR:
No, Madam, I am not saying that.

THE DEPUTY CHAIRMAN:
Don't get hurt because you will have to travel
to many places. Now; Shri Chavan.

SHRI S. B. CHAVAN: Madam I

have to ask a question about the Ex-
Hyderabad areas of the Maharashtra State.
When 1 put this question last time, the
Minister said that he was sympathetic with the
issue and that he would certainly include some
roads. The seven districts of the Ex-
Hyderabad State, which are now part of
Maharashtra, have about 15-16 kilometres
from Sholapur to Hyderabad. When it was
part of Hyderabad State, not a kilometre was
added. After reorganisation in 1956, there is
not even one kilometre which has been added.
Will you kindly look into the matter on the
basis of its merits? If there was no addition for
the last 40 years or so and still if you are
going to neslect that area, it will sand a wrong
Message. That is why L.have been consistentlv
asking for these areas to be covered. As far as
resource crunch is concerned, I can
understand _ your problem. But, I have not
been quite able to
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understand when vehicles are on the increase,
when consumption of both diesel and petrol is
also on the increase, why you are saying that
you are not getting the funds. Actually, if
consumption of diesel and petrol is increasing
the surcharge and the kind of taxes we have
on it cannot form part of General Revenues.
Definitely, it will have to go for construction
and repair of roads. In certain areas, new
innovations have been started, i.e. you give
certain roads which are very congested to
private parties. They put their own money and
levy tolls. On that basis, a number of roads
have been given for repairs. I have pointed out
one or two roads in this regard. I would like to
understand from the hon. Minister whether he
is going to consider the request that I have
made to him seriously.

SHRIT. G. VENKATRAMAN:

Sir, I quite remember the assurance I had
given. Even today, I will not say that I will
not do that. But, the only thing is that there is
a financial crunch. I have been fighting for it.
We have had a Half-an-Hour Discussion here
in this House as well as in Lok Sabha. It is
still pending in the Cabinetl. I am still fighting
for that. I am not getting an answer. It is
connected with petrol price hike and all that
which is being postponed from day-to-day. As
per the resolutions of this House as well as of
Lok Sabha, I am expecting four per cent. If
the funds come, certainly. Sir, we will take
into consideration important roads which you
have suggested .

THE DEPUTY CHAIRMAN: Mr.
Surjewala. T have already 17 questions. I
don'tnow how I am
going to cover a]! these
(Interruptions™...

roads...
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It amounts to condemnation of the entire
Government. This is not the right way to
answer.

UMY : GIoraTel S, §9 g A
AT S AP ...(FALH)...

SHRIS. S. SURJEWALA: Ma-

dam, I am being interrupted while I am
speaking ... {Interruptions) ... I want to now
from the hon. Minister whether it is a policy
matter or not. I want to ask of the Minister
whether there is a policy of the Government
of India to giye priority to roads which are
prfflnarily very important for military
operations. If so, then why the national
highway passing from Delhi to Fezilka which
runs through Bahadurgarh, Rohtak, Hisar and
Hansi on the one side and the second road
also, is being continuously neglected? Not a
single penny has been spent on in the last ten
years... (Inerr/tptions) ...

SHRI T. G. VENKATRAMAN: Madam, I
want a separate question for that.

SHRI S. S. SURIEWALA: Madap in
Delhi area it is so congested that nobody can
pass through it. I would like to know from the
hon. Minister whether there is any such
policy. If so, whether he is going; to take any
aoticm on this.

oft TR e dsw, 7= ot 9 IR-IR
oo IS e DI 5Tl ([SAT & ....(FEH)...

THE DEPUTY CHAIRMAN: See, I will
tell you one thing. One second, please. Please
siti down .. (Interruptions) ... The original
question is about Assam, Rajasthan and
Madhya Pradesh. You cannot just ask about
any road because there are hundreds and
thousands and millions of roads in the
country... (Interruptions).. .Don'i make it a
Zero Hour. Please Sit down.
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SHRI S. S. SURJEWALA: Madam, 1 am
talking about the military highway.
...(Interruptions)...

THE DEPUTY CHAIRMAN: I am not
allowing any question. 1 will move to the
next question.

oft wesR R : AsH, #4501 S Asd Vs e
B g1 BE B © ....(AGHF)... TeH, 3811 Bal
2 fp A= s Bs ...UM )...

THE DEPUTY CHAIRMAN: You cannot
have the whole Question Hour on roads only.
No {Interruptions) We can have a discussion
on thi's. Even though it is a very serious
question, the roads are bad, it cannot take
half-an-hour. The Minister says that he does
not have the funds we have to help him.
(Interruptions)

SHRI PARAG CHALIHA: Madam,
please allow me. (Interruption.™)

THE DEPUTY CHAIRMAN: Please sit
down. (Interruption) Please listen to me.
(Interruptions)

SHRI PARAG CHALIHA: Madam, just a
minute, please, (Interruptions) You are not
allowing me, I am leaving the House in
protest. (Interruptions) (At this stage the hon.
Member left the Chamber)

THE DEPUTY CHAIRMAN: Okay, you
may leave because there are many people who
have to put question, (fn-terruptions) Mr.
Maheshwar Singh, please sit down. I do not
allow you. tJnterruption) There is a limit .
You camiot have 30-40 questions on one
question. I am not allowing. (Interruptions).
Please sit down. We cannot allow it We
cannot have the next question. Do you think
there are no other questions? (Interruptions)
Now, Question No. 302.

[RAJYA SABHA]

to Questions 24
Road accidents in Delhi

302. SHRI BANGARU LAXMAN:
DR. B. B. DUTTA:

Will the iviinister of HOME AFFAIRS be
pleased to 'state:

(a) whetiier it is a fact that the Tiatric a'.id
liansport Divisioa of the Central Road
Research institute has commentea that Delhi
Police lacks the tecnnical e,\-perise and has
not analysed the data of uealhs occurred on
Delhi roads in a scientific manner;

(b) whether the road accidents in Dilhj are
on increase as tiiere is no inlia-structure for
traffic management and frequent change's of
heads of Delhi Traffic Police.

(c) whether Government have mads a'iy
in-depth study in tlie light of the recom-
medations/suggestions  sought for from
the Central Road Research Institute,
Traffic Management Task Force, InstUute
of Road Traffic Education (NGO) and
the MCD» and

(d) if so, the outcome thereof?

THE MINISTER OF HOME AFFAIRS
(SHRI INDRAJIT GUPTA): (a) to (d) A
statement is laid on the Table of the House.

(a) and (b) The Government have seen the
press report. However, the Institute has
clarified that these remarks were made by the
official concerned in his individual capacity
and that the Institute does not subscribe to
thefse views.

There has been some increase over the
years in the number of road accidents in Delhi
but this is for various rea'sons including a
phenomenal .growth in vehicular traffic.

(c) and (d) No such specific study has been
made by the Govemmfent. However,

1The question was actually asked on the
floor of the House by Shri Bangaru Laxman.



